CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL
REGIONAL BENCH AT HYDERABAD

Regional Bench - Court — |

Impugned Order
Appeal No. Appellant Respondent No. & date
. CCE& CC Visakhapatnam- | OIA 24/2011 dt
1 ST/2800/2011 Bharat Sanchar Nigam Ltd " 06/07/2011
Agri Green Fertilisers & . . OIA 30/2011 dt
2 ST/3105/2011 Chemicals PVt Ltd CCE & ST Tirupati 11/10/2011
CCE& CC Visakhapatnam- | OIA 18/2011 dt
3 ST/231/2012 D. Golla Babu " 07/10/2011
Eastern India Containers . OIA 01/2012 dt
4 ST/1538/2012 PVt Ltd CCE& CC Visakhapatnam-I1 06/03/2012
. . OIA 39/2012 dt
5 ST/2774/2012 Mokkapati Rama Krishna CC., CE & ST Guntur 12/07/2012
Andhra  Pradesh State | CCE& CC Visakhapatnam- | OIA 14/2012 dt
6 ST1/25601/2013 Financial Corporation 11 20/11/2012
Ascend Telecom Ol0 19/2012 dt
7 ST/25674/2013 Infrastructure pvt Itd CCT Secunderabad 26/11/2012
. . OIA 30/2013 dt
8 ST/27942/2013 | P. Srihari Raju CCE& CC Visakhapatnam-I1 29/07/2013
. . OIA 34/2013 dt
9 ST/28204/2013 | Bharat Sanchar Nigam Ltd CCE& CC Visakhapatnam-I1 13/08/2013
CCE& CC Visakhapatnam- | OIO 26/2013 dt
10 | ST/28536/2013 | P. Veerabhadra Rao " 28/08/2013
. OIA 043-2013-
11 | ST/20851/2014 | Bank of India CoR& cC Visakhapatnam- |\, o dt
09/12/2013
. . . . OIA 62/2013 dt
12 | ST/21187/2014 | Nirmalasai Constructions CCE& CC Visakhapatnam-I1 09/12/2013
Eastern India Containers . OlIA 27/2014 dt
13 | ST/22457/2014 India Ltd CCE& CC Visakhapatnam-I1 30/04/2014
The Andhra Pradesh
14 | ST/23323/2014 | Mineral Development | CC, CE & ST Guntur OlA 20/2013 dt
. 16/07/2014
Corporation Ltd
. . . OIA 39/2014 dt
15 | ST/23446/2014 | Indo Engineering Works CCE& CC Visakhapatnam-I 30/06/2014
OIO HYD-SVTAX-
16 | ST/30583/2016 | Hyderabad Service Tax Skill Promoters gg?igOM_7_6o_ dt
24/03/2016
. . . . . . OlIO0 KKD-EXCUS-
17 | sT/30373/2017 svr:)rksslva Sai Engineering ICICE& CC Visakhapatnam- COM-22-16-17 dit
07/12/2016
Alliance  Shippin & OIA VIZ-EXCUS-
18 | ST/30593/2017 | | 2100 pRINg CCE& CC Visakhapatnam-1 | 001-APP-103-16-
9 17 dt 24/01/2017
OIA VIZ-EXCUS-
19 | ST/30705/2017 | Aspinwall & Co Ltd CCE& CC Visakhapatnam-1 | 001-APP-109-16-
17 dt 31/01/2017
OIA VIZ-EXCUS-
20 | ST/30755/2017 | Nirmalsai Constructions CCE& CC Visakhapatnam-1 | 001-APP-122-16-
17 dt 28/02/2017
21 | ST/30958/2017 | Pentapati Lakshmana CCT Visakhapatnam GST OIlA VIZ-EXCUS-




001-APP-022-17-
18 dt 09/05/2017

22

ST/30961/2017

P. Maraidaiah

CCT Visakhapatnam GST

OIlA VIZ-EXCUS-
001-APP-021-17-
18 dt 09/05/2017

23

ST/31048/2017

South
Ltd

India Corporation

CCT Visakhapatnam GST

OIlA VIZ-EXCUS-
001-APP-020-17-
18 dt 27/04/2017

24

ST/31067/2017

Rama Swamy & Sons

CCT Visakhapatnam GST

OIlA VIZ-EXCUS-
002-APP-019-17-
18 dt 31/05/2017

25

ST/31174/2017

A S Technocrats

CCT Visakhapatnam GST

OIlA VIZ-EXCUS-
002-APP-031-17-
18 dt 31/07/2017

26

ST/31184/2017

SRK Enterprises

CCT Visakhapatnam GST

OIlA VIZ-EXCUS-
001-APP-045-17-
18 dt 28/06/2017

27

ST/31284/2017

Indo Engineering Works

CCT Visakhapatnam GST

OIlA VIZ-EXCUS-
001-APP-093-17-
18 dt 30/08/2017

28

ST/30067/2018

Sree Sai Krishna Theatre

AC

CCT Visakhapatnam GST

OIlA VIZ-EXCUS-
002-APP-083-17-
18 dt 31/10/2017

29

ST/30235/2018

Sri Lakshmi Ganesh

Builders

CCT Visakhapatnam GST

OIA VSP-EXCUS-
001-COM-017-17-
18 dt 13/12/2017

30

ST/30294/2018

Nagarjuna Fertilizers &
Chemicals Ltd

CCT Visakhapatnam GST

OIlA VIZ-EXCUS-
002-APP-092-17-
18 dt 29/11/2017

31

ST/30379/2018

Alliance
Logistics

Shipping &

CCT Visakhapatnam GST

OIlA VIZ-EXCUS-
001-APP-169-17-
18 dt 14/12/2017

32

ST/30449/2018

Urvasi Enterprises

CCT Visakhapatnam GST

OIlA VIZ-EXCUS-
002-APP-104-17-
18 dt 29/12/2017

33

ST/30606/2018

Dakshayani Automobiles

CCT Visakhapatnam GST

OIlA VIZ-EXCUS-
002-APP-131-17-
18 dt 26/02/2018

34

ST/30607/2018

Dakshayani Automobiles

CCT Visakhapatnam GST

OIlA VIZ-EXCUS-
002-APP-131-17-
18 dt 26/02/2018

35

ST/30683/2018

Sri Lakshmi Venkateswara
Estates

CCT Visakhapatnam GST

OIlA VIZ-EXCUS-
001-APP-284-17-
18 dt 16/03/2018

36

ST/30762/2018

APIIC Ltd

CCT Visakhapatnam GST

OIO VSP-EXCUS-
001-COM-032-17-
18 dt 16/03/2018

37

ST/30892/2018

Sri Satyam Naidu Jonnada

CCT Visakhapatnam GST

OIlA VIZ-EXCUS-
001-APP-007-18-
19 dt 18/04/2018

38

ST/30918/2018

Pydi Surya Rao

CCT Visakhapatnam GST

OIlA VIZ-EXCUS-
001-APP-042-18-
19 dt 18/05/2018

39

ST/30950/2018

NCS Sugars Ltd

CCT Visakhapatnam GST

OIlA VIZ-EXCUS-
001-APP-009-010-
18-19 dt
19/04/2018

40

ST/30951/2018

NCS Sugars Ltd

CCT Visakhapatnam GST

OIlA VIZ-EXCUS-




001-APP-009-010-
18-19 dt
19/04/2018

41

ST/31004/2018

Pradeep Kumar Katawar

CCT Visakhapatnam GST

OIlA VIZ-EXCUS-
001-APP-049--17-
18 dt 30/06/2017

42

ST/31006/2018

Syed Hussain

CCT Visakhapatnam GST

OIlA VIZ-EXCUS-
001-APP-053--17-
18 dt 30/06/2017

43

ST/31087/2018

Majestic
Works

Engineering

CCT Visakhapatnam GST

OIlA VZG-EXCUS-
002-APP-050—
051-18-19 dt
25/05/2018

44

ST/31088/2018

Majestic
Works

Engineering

CCT Visakhapatnam GST

OIlA VZG-EXCUS-
002-APP-050—
051-18-19 dt
25/05/2018

45

ST/31103/2018

Chandana Brothers Multi
Complex Pvt Ltd

CCT Visakhapatnam GST

OIlA VIZ-EXCUS-
001-APP-100—
102-18-19 dt
25/07/2018

46

ST/31105/2018

Chandana Brothers Multi
Complex Pvt Ltd

CCT Visakhapatnam GST

OIlA VIZ-EXCUS-
001-APP-100—
102-18-19 dt
25/07/2018

47

ST/31121/2018

Urvasi Enterprises

CCT Visakhapatnam GST

OIlA VIZ-EXCUS-
002-APP-060-18-
19 dt 30/05/2018

48

ST/31132/2018

Kantipudi Automobiles Pvt
Ltd

CCT Visakhapatnam GST

OIlA VIZ-EXCUS-
002-APP-066—
067-18-19 dt
31/05/2018

49

ST/31299/2018

Geeba Electrical &
Infrastrumentation Works

CCT Visakhapatnam GST

OIlA VIZ-EXCUS-
002-APP-090-18-
19 dt 26/07/2018

50

ST/31316/2018

South
Ltd

India Corporation

CCT Visakhapatnam GST

OIlA VIZ-EXCUS-
001-APP-106-18-
19 dt 25/07/2018

Appearance

None for the Appellants/Assessees.
Mr L.V. Rao, Mr A.V.L.N. Chary & Mr Mallikarjuna Reddy A. Rs for the Respondents.

Coram:

HON'BLE MR. P. VENKATA SUBBA RAO, MEMBER (TECHNICAL)
HON'BLE MR. P. DINESHA, MEMBER (JUDICIAL)




FINAL ORDER N0.31210-31259/2020

Date of Hearing: 08.12.2020
Date of Decision: 08.12.2020

[Order per: BENCH]

1. None appeared on behalf of the appellants. The department submitted
that they have opted under Sabka Vishwas (Legacy Dispute Resolution)
Scheme, 2019. Accordingly, the appeals are dismissed as deemed to be

withdrawn as per section 127(6) of the Finance Act (No.2), 2019.

(Dictated and pronounced in open court)

(P.VENKATA SUBBA RAO)
MEMBER (TECHNICAL)

(P. DINESHA)
MEMBER (JUDICIAL)

neela reddy



